
 LOK  SABHA  DEBATES

 LOK  SABHA

 Wednesday,  October  27,  976/Kartika
 5,  898  (Saka)

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mr.  SPEAKER  in  the  Chair]
 PAPERS  LAID  ON  THE  TABLE

 STATEMENT  ON  THE  ACCIDENTS  IN  CEN-
 TRAL  SOUNDA  AND  SUDAMDIH  COLLI-

 ERIES
 THE  MINISTER  OF  ENERGY

 (SHRI  K.  C.  PANT):  I  beg  to  lay
 on  the  Table  a  statement  (Hindi  and
 English  versions)  on  the  accidents
 that  occured  in  the  Central  Sounda
 ang  Sudamdih  Collieries  on  the  360
 September  and  4th  October,  1976,
 respectively.  With  your  permission,
 may  I  add  that  I  am  sure  the  House
 will  join  me  in  conveying  our  condol-
 ences  to  the  families  of  the  bereaved.
 [Placed  in  Library.  See  No.  LT-
 11402/76].
 STATEMENT  T@.  AMENDMENT  TO  ARTI-
 CLES  OF  MEMORANDUM  AND  OF  ASSO-

 CIATION  OF  N.B.C.C.,  Lr.
 THE  MINISTER  OF  STATE  IN  THE

 MINISTRY  OF  WORKS  AND  HOUS-
 ING  (SHRI  H.  K.  L.  BHAGAT):  I
 beg  to  lay  on  the  Table  a  statement
 (Hindi  and  English  versions)  on  the
 amendment  of  article  83(5)  of  the
 Memorandum  and  Articles  of  35505
 ciation  of  the  National  Building  Cons-
 truction  Corporation  Limited.  [Placed
 in  Library.  See  No.  LT-403/76}.  tions  (Hindi
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 NOTIFICATIONS  UNDER  ESSENTIAL  COM-

 MODITIES  ACT

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  SHAHNAWAZ
 KHAN):  I  beg  to  lay  on  the  Table
 a  copy  each  of  the  following  Noti-
 fications  under  sub-section  (6)  of
 section  3  of  the  Essential  Commodi-
 ties  Act,  1955:

 qa)  G.S.R.  799(E)  published  in
 Gazette  of  India  dated  the  i3tn
 September,  976  containing  corri-
 genda  to  the  English  version  of  the
 Sugarcane  (Control)  Amendment
 Order,  974  publisheg  in  Notifica-
 tion  No.  G.S.R.  402(E)  dated  the

 25th  September,  1974.

 (2)  The  Sugarcane  (Control)
 Amendment  Order,  976  (Hindi  and
 English  versions)  published  in
 Notification  No.  G.S.R.  85  {E)  in
 Gazette  of  India  dated  the  24th
 September,  1976,  [Placed  in  Lib-
 rary.  See  No.  LT-404/76].

 NOTIFICATIONS  UNDER  ALL-INDIA
 SERVICES  ACT

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  HOME  AFFAIRS,
 DEPARTMENT  OF  PERSONNEL
 AND  ADMINISTRATIVE  REFORMS
 AND  DEPARTMENT  OF  PARLIA-
 MENTARY  AFFAIRS  (SHRI  OM
 MEHTA):  I  beg  to  lay  on  the  Tabl:  a
 copy  each  of  the  following  Notifica-

 and  English  versions)


